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The Ministers made statements on the respective subjects. In protesl agamst

the attilude of the Covemment is not declaring an enquiry on the matter raised by

Shn Ramesh Chcnnithala in his submission, lhe Members belonging to Indian

National Congess and Indiln Union Muslim League siat€d as walkout.

Statement undet Rule 300:

(l) Shri Pinarayi Vjayan, Chief Minister made a statement under Rule

JUo. rgardrng the Oc$i disa5ter'

(2) Shri A. K. Batan, Minister for welfare of Scheduled Castes.

Sheduled Tribes, Backwdd Class€s, Law' Culture and

Parliamertary Affairs made a stat€m€nt under Rule 300 regarding

ihe observance of an year long programmes in connection with the

seventieth anniversary of lhe martyrdom of the Father of the Na'ion'

Ruling By the Speaker:

The Speaker gave the following Ruling on the points of order raised bv

Sd Ramesh Chennithala, the l.eader of Opposnion' Dr' M K Muneer and

Sri V. P. SajeeDdran lhat lhe unread parts of the Govemor's Address should be

exclud€d lrom the discussion on molion of Thanks.
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Discussion on {he Motion of thanks to (he Covernor's Addr€ss:

Shri Mullakkara Retnakaran, moved the following morion of Thanks !o rhe

Govemor's Address made on 22nd January 2018.
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FOURTEENTH KBRALA LBGISLATIVB ASSEMBLY

Ninth Session

BULLETIN_PART I
(Brief Record of Proceedings)

'rhutsday, lamtatY 25, 2018

No. 96

The Assembly met ai 8.30 a.m. with Mr' Speaker in the Chair'

Questions:

Three queslions in the list of qu€stions posled lor th€ day weie answered orauy'

Adjoumnent Motion:

After hearing the Chief Minist€r the Speaker withh€ld the consent 1o the

moving of an adjournnert motion given nolice of by Shri M Vincent and two

other Members regarding the serious situaiion prevailirg in th€ coastal arcas of the

Stale consequent to rhe rePorted lack of emplovment and staraation due to the

Ockhidisasrer.

ln protesl agains! the attitude of the Govemment in this natter rhe Menbers

belonging to Indian National Congess and Indian Union Muslim L.ague staged a

walkout.

Caling Axention:

(l) Shri George M. Thomas called the attention of the Minisler lbr

Public Works and Regi$ralion to the necessity to urgently

implement the rcnovation work of th€ Thamarassery Pass The

Minister made a statement thereto.

(2) Shri C. Mammutty called the attention of the Chief Minister to the

necessity to urgently commission the various drinking waler

schemes in the State by co-ordinaling the aclivities of Public works

DepMment and K€rata Water Auihority as well a's ensuring Central

Fund. Tbe Chief Minister made a statement th€reto

KNPP 1,rs/2018(n).
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The matten nised by Membe^ Under Rule 304

The matters raised by Memb€rs in the House UnderRule 304 are listed belowr
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The Ministers made stalem€nts on the respective subje.ts. In protest againsl

the attitude of the Covernmenl is nol decla.ring an enquiry on th€ malter raised by

Shri Ramesh Chennithala in his submission, lhe Members b€longing to Indian

National Congress and lndian Union Muslim l-eague stated as walkout.

Statelnent under Rule 30X

(l) Shri Pinarayi Vjayan, Chief Minister nade a statement under Rule

r00. regarding the Ockhi di\a\ter.

(2) Shri A. K. Balar\ Minister for Welfate of Scheduled Cast€s,

Sheduled Tribes, Backward Classes, Law, Culture and

Parliamentary Affairs made a statement under Rule 300 regarding

the obsewance of an year long progJammes in connection with the

sevenlielh anniversary oflhe manyrdom ofthe Father of the Nation

Ruling By the Speaker:

The Speaker gave the following Ruline on $e points of ordef raised bv

Sri Ramesh Chennilhala, the lrad€r of Opposition, Dr' M K Muneer and

Sri V. P. Sajeendran thal th€ unread pans of the Govemor's Address should be

excluded from the discussion on motion ofThanks
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Discussior on the Morion of hanks to the covernors Addressl

Shri Mullakkara Retnakaran, moved the following motion of Thanks to the

Govemor's Address made on 22nd January 2018.
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The morion was seconded by Shri E. T. Taison Master'

The following Members moved amendments to the motioni

Shri Anoop Jacob

Shri Sunny Joseph

Shri K. C. JosePh

Shri O. RajaeoPal

Dr. M. K. Muneer

Shri P. K. Abdu Rabb

Shri V. K. Ebrahim Kunju

Shn T. V. Ibrahim

Shri P. Lrbaidulla

Shri N. Samsudheen

Shn K N A.Iftader

Shri V. D. Satheesan

Shn Anil Akka.ra

Shri Thiruvanchoor Radhakrisbnan

Shri Adoor Prakash

Shri P T Thomas

Shri I C. Balakrishnan

Shri Eldose P KunnaPPillil

Shri V- P Sajeendran

The ibllowing Memb€rs including Shri. Mullakkan Retnakaran took pan 
'n

Shri V. S. Achuthanandan

Shri v. P. Sajeendran



Shri R. Ramachandran

Shri John Femandez

Shri N. Samsudheen

Shn K. B. Ganesh Kumar

Shri S. Rajendran

Shri K. M. Mani

Shri M. Ratagopala

Shri R. Raj€sh

Shri O. Rajagopal

Shri Murali Perunelly

Shri D. K. Murali

Shri Adoor Prakash

Shn E. K. vijayan

Shri K. N. A. Khader

Shri B. D- Devassy

Shri P. T. A. Rahim

Shri Thiruvanchoor Radhakrishnan

Shri A. Pradeepkumar-

Th€ discussion was inconclusive.

The House adjourred al 5.01 p.m. 10 meet again at 8.30 a.m. on Tuesday
January 30, 2018.

V. K. BABU PRAKASH,


